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DETAILED FACTUAL REPORT IN COMPLIANCE TO HON’BLE 

NATIONAL GREEN TRIBUNAL (NGT) ORDER DATED 10.12.2024 IN 

ORIGINAL APPLICATION NO. 172/2024  
___________________________________________________________________________  

BACKGROUND:  

1. That the Hon’ble Tribunal, vide its order dated 10.12.2024 had directed the following: - 

 

"6. Considering the allegations made in the para 3 and 8 of the Original Application, we 

direct the Committee to also visit the sites of water bodies namely Raja ka Talaab, near 

Banjrai Mata Mandir in Ward 1; Lakhna Talaab in Ward 11 near Par Wali Mata Mandir; 

Naya Talaab in Ward 8 along Narwar-Shivpuri Road; Patri ka Talaab in Ward 9 on Poha 

Road; Khatikyai Talaab in Ward 2 at Khatikyai Mohalla Karba; and Duhai Pond in Ward 

9 on Duhai Karera Road and submits its report within one month.  

 

7. The Joint Committee shall inform the Applicant of the date and time of the site visit. 

 

10. We may also refer to the Item No.4 of the Committee Report where it is mentioned that 

“Shri Govind Maheshwari owner of the land which is survey no. 124 (Area 186 Sqm.) 

constructed 07 rooms (each size 10x15 feet) in the Year 2019” which is in violation of the 

Wetland Conservation and Management Rules, 2017. Question is whether these 

constructions are made on land which is wetland or otherwise? If the land is wetland, no 

constructions can be made whether with permission or without permission?"  

 

That in compliance of the above order the Joint Committee had visited the water bodies in 

Narwar District Shivpuri, as mentioned in the original application on 26.12.2024 and the 

factual report of the visit is being filed before this Hon'ble Tribunal.  

 

2. That before adverting to the joint committee report it would be appropriate to refer to para 3 

and 8 of the OA filed which are as follows: 

 

" 3. That, several significant water bodies are located across various wards in the Narwar 

Municipal area, each serving crucial environmental and community functions. Raja ka 

Talaab, near Banjrai Mata Mandir in Ward 1; Lakhna Talaab in Ward 11 near Par Wali 

Mata Mandir; Naya Talaab in Ward 8 along Narwar-Shivpuri Road; Patri ka Talaab in 

Ward 9 on Poha Road; Khatikyai Talaab in Ward 2 at Khatikyai Mohalla Karba; and Duhai 

Pond in Ward 9 on Duhai Karera Road, are the water bodies in the Municipal area of 
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Narwar. These ponds not only provide essential water supply to the local population but 

also hold cultural and religious significance due to their proximity to temples and other 

landmarks. 

 

A copy of the list of water bodies received from Nagar Parishad, Narwar through RTI 

application is attached and enclosed as “ANNEXURE A-1”. 

 

8. That, large areas of the water bodies in Nawar including Raja ka Talaab, Duhai Talaab, 

and Naya Talaab and the canal system surrounding the fort, also called Khai, have been 

deliberately filled with soil and debris through dumpers. This process of landfilling is 

carried out to level the ground, making it suitable for illegal construction of malls, shops 

and petrol pumps among other things. This practice has not only reduced the surface area 

of the water bodies but also disrupted their natural hydrology and ecological balance. 

A copy of news articles covering the situation is attached and annexed herewith as 

“ANNEXURE A-5”. " 

 

Thus, the allegations made in the para 3 and 8 of the application are the above-mentioned 

Water bodies are deliberately filled with soil and debris in order to carry out illegal 

constructions. 

The Joint Inspection of Waterbodies of Narwar Distt. Shivpuri on dated 26.12.2024:-  

In compliance of Hon’ble NGT order dated 25.07.2024 a joint committee comprising 

officials from 

1. One representative from the Collector, Shivpuri, Madhya Pradesh.  

2.  One representative from the Member Secretary, Madhya Pradesh Wetland Authority. 

3.  One representative from the Member Secretary, MP PCB.  

The committee had conducted the visit on 26.12.2024, to verify the factual status of the 

aforementioned issues. The attendance sheet of the officer’s present including the 

applicant Shri Devendra Chourasia and his counsel Advocate Shri Abhay Jain is filed 

herewith as  Annexure A-1.    
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Observations and findings of the visit to Water bodies mentioned in the 

Hon’ble NGT order dated 10.12.2024:- 
 

I. Raja ka Talab 

 

 
II. Lakhna Talab 

III. Naya Talab  

Name of Talab Survey No. & Area Observations & findings of the visit 

Raja ka Talab, 

Latitude 25.655052 

Longitude 

77.922131 

295 

Area -1.20 Hect. 

Govt. water body 

 

Talab is dry, there is no filed with any kind of 

garbage.  Signage and caution boards are 

installed by Nagar Parishad, Narwar. The 

photographs, panchnama and the revenue 

records are attached as Annexure-1. 

Name of Talab Survey No. & Area 
Observations & findings of the visit 

Lakhna Talab  

 Latitude 25.627204 

Longitude 

77.907457 

136, 138   

 

Area- 4.68 Hect.  

  

Govt. water body 

 

Sewage and municipal solid waste are not 

dumped in the Talab. 

At present the demarcation could not be done 

due to the talab being filled with water.   

The status of 07 rooms built by Shri Govinda 

Maheshwari is under the wetland or outside 

the wetland area will be clear only after 

demarcation of Lakhna Talab.  

The photographs, panchnama and the revenue 

records are attached as Annexure-2 

Name of Talab Survey No. & Area Observations & findings of the visit    

Naya Talab 

Latitude 25.631333 

Longitude 

77.910181 

341, Area 0.02 Hect., 

342, Area 0.02 Hect., 

343,  Area  0.02 Hect., 

344,  Area 0.05 Hect., 

345,  Area 0.02 Hect., 

According to revenue records, all these 

surveyor numbers are private land which is 

filled with water; hence it can be 

considered as a water body. 

The photographs, panchnama and the 

Revenue records are attached as 
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IV. Patri ka Talab  

 

V. Khatikyai Talab 

346, Area 0.12 Hect., 

347/1,  Area 0.03 

Hect., 347/2, Area 

0.03 Hect., 347/3, 

Area 0.02 Hect., 348, 

Area 0.08 Hect., 349, 

Area 0.05 Hect., 350,  

Area 0.04 Hect., 351, 

Area 0.04 Hect., 352, 

Area 0.18 Hect., 353, 

Area 1.09 Hect. 

Annexure-3. 

Name of Talab Survey No. & Area Observations & findings of the visit    

Patri ka Talab  

Latitude 25.634227 

Longitude 

77.925428 

858 Area 0.13 Hect. 

867  Area 1.58 Hect. 

868  Area 0.06 Hect. 

869  Area 0.10 Hect. 

Govt. water body 

 

 No soil and debris filling were found in the 

talab. 

 Agriculture activities is being done in and 

an around the talab. 

 The photographs, panchnama and the 

Revenue records are attached as 

Annexure-4. 

Name of Talab Survey No. & Area Observations & findings of the visit    

Khatikyai Talaab 

Latitude 25.647655 

Longitude 

77.919404 

730 

Total Area- 0.16 

Govt. water body 

 

No soil and debris filling were found in 

the talab.  

The photographs, panchnama and the 

Revenue records are attached as 

Annexure-5. 
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VI. Duhai Pond 

 

VII. Khai 

Name of 

Talab 
Survey No. & Area 

Observations & findings of the visit 

Duhai Pond 

Latitude 

25.641297 

Longitude 

77.917591 

1698/1/1 Aera 0.5255 Hect. 

1698/1/2  Aera 0.5254 Hect. 

1698/2  Aera 0.1035 Hect. 

1698/3 Aera 0.1838 Hect. 

1698/4 Aera 0.4818 Hect. 

1698/3149 Aera 0.12 Hect. 

Private land 

According to revenue records, this is 

private land which is filled with water; 

hence it can be considered as a water 

body/talab/pond. 

The photographs, panchnama and the 

Revenue records are attached as 

Annexure-6. 

Khai 
Details of water bodies Observations & findings of 

the visit   
Survey No. & Area 

Canal system 

surrounding the fort 

called Khai 

Latitude 25.637981 

Longitude 77.9111 

1956/5/3, Area 0.0065 Hect., Private Land 

1956/5/2, Area 0.0028 Hect., Private Land 

1956/5/3/2, Area 0.0168 Hect., Private Land 

1956/5/1/3/1, Area 0.1006 Hect., Private Land 

1956/5/1/2/2, Area 0.1023 Hect., Private Land 

1956/5/1/2/1, Area 0.0244 Hect., Private Land 

1956/5/1/1, Area 0.0542 Hect., Private Land 

1956/4, Area 0.0181 Hect., Private Land 

1956/3, Area 0.0181 Hect., Private Land 

1956/2, Area 0.0181 Hect., Private Land 

1956/1, Area 0.0181 Hect., Private Land 

1960/2, Area 0.41 Hect., Private Land 

1960/1, Area 0.18 Hect., Private Land 

1962, Area 0.03 Hect., Private Land 

1852, Area 0.05 Hect., Private Land 

As per the present revenue 

records Private & Govt. land 

mentioned in Khai.  

 

 The photographs, panchnama 

and the Revenue records are 

attached as Annexure-7. 
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1853, Area 0.03 Hect., Private Land 

1851, Area 0.02 Hect., Private Land 

1716/3, Area 0.3 Hect., Private Land 

1716/2, Area 0.05 Hect., Private Land 

1716/1/2, Area 0.0875 Hect., Private Land 

1716/1/1, Area 0.2625 Hect., Private Land 

1717/2/2/2, Area 0.0139 Hect., Private Land 

1717/2/2/1, Area 0.0961 Hect., Private Land 

1717/2/1, Area 0.11 Hect., Private Land 

1717/1, Area 0.21 Hect., Private Land 

1719/3, Area 0.02 Hect., Private Land 

1719/2/3, Area 0.01 Hect., Private Land 

1719/2/2, Area 0.01 Hect., Private Land 

1719/1/2/2, Area 0.0083 Hect., Private Land 

1719/1/2/1, Area 0.0117 Hect., Private Land 

1719/1/1, Area 0.32 Hect., Private Land 

1720/2, Area 0.0168 Hect., Private Land 

1720/1, Area 0.2932 Hect., Private Land 

1721/2, Area 0.06 Hect., Private Land 

1722/2, Area 0.42 Hect., Private Land 

1722/1, Area 0.1 Hect., Private Land 

1949/1/1, Area 0.0425 Hect., Private Land 

1949/1/2, Area 0.01 Hect., Private Land 

1949/2, Area 0.0525 Hect., Private Land 

1949/3, Area 0.0525 Hect., Private Land 

1949/4/2, Area 0.0102 Hect., Private Land 

1949/5/1, Area 0.086 Hect., Private Land 

1949/5/2/1, Area 0.0666 Hect., Private Land 

1949/4/1, Area 0.0423 Hect., Private Land 

1949/5/2/2, Area 0.0148 Hect., Private Land 

1947/1/1, Area 0.0264 Hect., Private Land 

1947/1/2, Area 0.0036 Hect., Private Land 
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RECOMMENDATION: - 

1. The complainant has wasted the time of the Hon'ble NGT and officer of joint committee in 

these complaints; hence it is requested that compensation be imposed on them. 

2. The concerned authority/Nagar Parishad, Narwar shall ensure compliance of section 4 

(Prohibited Activities) of the wetland rules 2017. 

3. The concerned authority/Nagar Parishad Narwar/ District Administration shall ensure 

demarcation & fencing for protection of the water bodies. 

                                                             

(Dr. Manoj Vishwakarma) 

Assistant Scientific Officer, 

Bhopal (M.P.) 

(Ajay Sharma) 

SDM, Karera 

Shivpuri. (M.P.) 

 

 
(D.V.S. Jatav) 

Regional Officer, 

MPPCB, Guna, (M.P.) 

 

1947/2, Area 0.0010 Hect., Private Land 

1947/3, Area 0.0046 Hect., Private Land 

1947/4, Area 0.0100 Hect., Private Land 

1947/5, Area 0.0099 Hect., Private Land 

1957, Area 0.07 Hect., Govt. Land 

1958, Area 0.15 Hect., Govt. Land 

1718, Area 0.08 Hect., Govt. Land 

1721/1, Area 0.17 Hect., Govt. Land 

1723, Area 0.1 Hect., Govt. Land 

1961, Area 0.15 Hect., Govt. Land 

1963, Area 0.12 Hect., Govt. Land 

1796/1, Area 0.15 Hect., Govt. Land 

1796/2, Area 0.05 Hect., Govt. Land 
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ADVOCATE PRANJAL PANDEY <advocatepranjalpandey@gmail.com>

JCR in OA 172-2024 (Devendra Chourasiya v MOEF&CC and Ors.)
1 message

ADVOCATE PRANJAL PANDEY <advocatepranjalpandey@gmail.com> Mon, Jan 27, 2025 at 4:43 PM
To: abhayjainlu@gmail.com, "rashikanarain@gmail.com" <rashikanarain@gmail.com>
Cc: edepco@mpgov.in, harnengt@gmail.com, parul.bhadoria04@gmail.com, "sdmkarera13@gmail.com" <sdmkarera13@gmail.com>, dmshivpuri@nic.in,
secymoef@nic.in, ro.mppcbguna26@gmail.com

Madam/Sir 

Please find enclosed the Joint Committee Report in compliance of Hon'ble NGT (CZ) order dated 10.12.2024 passed in  OA 172-2024 (Devendra
Chourasiya v MOEF&CC and Ors.).  This mail is being sent on behalf of Counsel of MP PCB  (Advocate Parul Bhadoria).

This mail may be treated as proof of service. 

Regards 

PRANJAL PANDEY

ADVOCATE

F-3, Vidhya Vihar, Hoshangabad Road,

Bhopal, 462026.

9340657120, 8349313812

advocatepranjalpandey@gmail.com

OA 172-2024 REPORT DATED 15.01.2025.pdf
17812K
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